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Money deposited in foreign banks

4007. SHRI ISH DUTT YADAV:
Will the Minister of FINANCE be
pleased to state;

(a) whether Government are aware
that soine Indians have their money
deposited in the Swiss Banks;

(b) it so, what is Government’s cs-
timate with regard to the quantum
of deposited amount ip the said
Banks;

(¢) whether there are Government’s
rules with regard with deposit of mo-
ney in {he Banksg situated abroad; and

(d) if not, what
taken ky Government against
depositors who have deposited
money in the Swiss Bank?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE

action has been
those
their
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MURTHY): (a) Yes, Sir.

(b) and (c) FERA, 73 prohibits re-
sident Indians from maintaining ac-
counts in 5 Bank abroad except wijth
the permission of RBI. No estimate is
possible when deposits are made
clandestinely.

(d) As and when such an instance
comes to the notice, the Directorate of
Znforcement takes appropriate action
(including penalty, prosecution)
under the provisions of FERA.

Curbing inflation

'4005. SHRI H. HANUMANTHAPPA:
Minister of FINANCE be
pieased to state:

(a) what is the present rate of in-
{iaiton; and

(b) what steps have been taken to
bring it dowmn?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AYFAIRS (DR. ABRAR AHMED):
(a) The rate of inflation based on
wholesale Price Indices as om  13th
March, 1993 was 6.8 per cent.

(b) Government have taken several
steps both on the demand and supply
sides to keep prices under check.
These include strict control on fiscal
deficit, a tight mometary policy, e-
duction in customs and excise duties
and augmentation of domestic sup-
plies through timely jmports of essen-
tial commoditieg.

Tax exemptions sought by agarbatht
induostry

4009. SHRI B. K. HARIPRASAD:
Will the Minister of FINANCE be
pleased to state:

(a) whether Government  have
studied in depth the representation of
All India Apgarbathi Manufacturers



